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FORM

{Regulation 12 of the Insolvency and Bankruptcy Board of India
g (Liquidation Process) Regulations, 2016
GUWAHATI CONSTRUCTIONS PRIVATE LIMITED

Lg-__"‘pmm o DETAILS
Name of Corporate Debtor Wmmmmm

-

immﬁwurnuuonof Prig z“%a.rzoos

3 |Authority under wummm

fgxm,.:@; i PURLISHED  ON
S |Address of the registered Suren Paradise,

uﬂlceandpmdpalul‘ﬂu(lhm) Hanuman Mandir, G.S. Road,

ekl catJmooonas)  THE  NORTH EAST TIMES

6 |Date of closure of msaiqem:y 19/12/2022
Resolution Process 3

7 |Liquidation commencement date 10/02/2023
of corporate debtor - 1
8 |Name and registration number of

e N 15" FERRUARY, 2023

9 |Address and e-mail of the 7
~|liquidator, as registered with P Gaggar & Associates,
Board tants

10 [Address and e-mail to be used Address :

= Guwahati, Assam-781001

o ppeipp |
11 fLas Last date for submission of claims | 12/0 3

mummmmmm pany Law Tribunal, Guwahati
Bend\hsowmemmmmmduquIdmnome
memmw under Section 33
The stakeholders of Guwahati Constructions Private Limited are hereby
called upon to submit their claims with proof on or before 12th March,
2023, to the liquidator at the address mentioned against item No. 10.
The financial creditors shall submit their claims with proof by electronic
means only. wmmmqmmmmmmm
person, by post or by electronic means.
mwmmmywwmmmm-m
In case a stakeholder does not submit its claims during the liquidation
Mmm»mnumm-mmmm
resolution process under the Insolvency and Bankruptcy Board

of'India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2015, shall be deemed to be under section 38.

amﬂm
um Constructions Private Limited
Place : Guwahati, Date : 15th February 2023 -




